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three mainiand-istand vessels, one vessels 
was delivered in June, 1991 andthe second 
vessel Is expected to be drived shortly. The 
contractual delivery date of the thrid vessel 
is end December 1992. Our of the twenty five 
vessels ordered for inter island, foreshore 
and harbour ferry services, thirteen vessels 
have been delivered sof ar and the remaining 
twelve vessels are under construction

Export of Fro It* and Vegetai es.

4925. SHRI S. B. THORAT. Will the 
Minister of COMMERCE be pleased to 
state:

(a) whetherthe Union Government have 
received some proposals from the Govern
ment of Maharashlraforexport of fresh fruits 
and vegetables;

(b) if so, the details thereof and the 
action taken or proposed to be taken by the 
Union Government thereon;

(c) whetherthe Government havo (den 
titled the areas having huge export potential 
for Indian exotiic fruits and vegetables; and

(d) if so, the programme drawn up to 
boost exports of these during the EogMh 
Five Year Plan period?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMERCE (SHRI SALMAN 
KHUSHEED): (a) and (b|. No specific pro
posal has been received from Government 
ot Maharsthra for export of fresh fruits and 
vegetables.

(c) and (d). For boosting exports of 
horticultural produce, including fruits and 
vegetables. Government has formulated a 
programme for establishment of 
infrastructural facilities, enhancement of 
export oriented pi oduction market develop
ment etc

SEEUY Scheme in Maharashira

4926. SHRI SUDHIR SAWAN r. Will the 
Minister of FINANCE be pte&ased to star©

(a) the rurober of benefican^s under the 
SfrEUY scheme in Sindhdurg ana Ratnag>ri 
oi&tncts since its inception, and

(b) the total amount loaned out and 
revcovered year-wise?

1HE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE {SHRI DALBIR 
SINGH)' (a) and (b). the number of cases 
sanctioned by banks and amounts isburseo 
underthe SEEUY scheme in the two districts 
were as under:

Sindhudurg 
Year Cases sanctiuoned by

banks

Ratnagin
Cases sanctioned by 
banks

No. Amount 
(Rs. in lakhs)

No. Amount 
(Rs. in lakhs)

1984-85 215 44.89 300 55.99

1985-86 184 41.27 254 61.74

1986-87 193 41.92 125 20.36

1987-88 72 13.02 143 27.18


